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the matter with the Railway Beard for
disposal of Ammexure-9/A and remimder |
at Aamexure-10, the presemt Misc.ApplicaJ-
tiom is disposed of with a directiom to |
Respomdents that im case the petitiom |
dated 9.2.1992 and remimder dated
24 .,6,1994 are pemding before the Railway
Board, them the same should be disposed
of within a perlog fd%ea; 5??25&“ Ll
the result thereof should ke imtimated
to the applicamt within 15 days there§eg
i
|
I

- 12.8.97 to be withdrawm with @ view to pursue !

With the above directiom MeA.357
is disposed of accordinglye.

Send copies of the order to ‘
Re spondent s amd hamd over a copy of the l
order to learued counsel for the petitiomer.
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